
IT E M NO.1 0 4                    COURT NO.5               SEC T I O N IIA

           S UP R E M E C OUR T OF I N D I A
                  R E C O R D OF P R OC E E D I N G S
               CRIM I N A L AP P E A L NO(s). 38 OF 20 0 1

STA T E OF GUJA R A T & ANR.                                 Appellant (s)

                    VER SUS

SHAI L E S H B H A I MANSU K H L A L SHAH & ANR.                        Respondent(s)

WI T H AP P E A L ( C R L ) NO. 39 of 20 0 1

Date: 30/ 0 5 / 2 0 0 7    These Appeals were called on for hearing today.

CORAM :
    HON’B L E MR. JUS T IC E R.V. RAV E E N D R A N
    HON’B L E MR. JUS T IC E LO K E S H W A R SING H P AN T A

For Appellant(s)          Ms. Hemantik a W ahi,Adv.

For Respondent(s)           Rr- Ex- P a rte,Adv.

         UPON hearing counsel the Court made the following
                    O R D E R

            Crimin al Appeal No. 38/ 2 0 0 1

                          Appeal is allowed.

            Crimin al Appeal No. 39 of 20 0 1

                          Appeal is allowed.

              (Pardeep Ku m a r)                           (Radh a R. Bh atia)
       Court Master                                           Court Master
  [Two separ ate reportable signed judgments are placed on the file ]


